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TH ATAAT F FAT A ATAT T F TG T AT HE TAT IMAFTT F I FATAT §
IqASH B 3T IAHT Baag ARRAT g fArervr ot ST ahar 2 |

ALIAT

SEET TST F FIqe N § TET Tomni-326 F .. 237.7 & f.3ft. 290.1 F g seiw i S aret
AT TR ST9ar §4=T diga g F1 aferm fFar

TS T ATH; ISHT Rt =71 9 FE

wAH qeqor gedT A FTTER || g v || s aewe R EICERT

e (ErThr 5hTs) (FF)

1 2 3 4 5 6

AT T ATH: TEHTIL
UEKIGIC A EEIR ] EY
1 13 EEL LLDIETEY 0.089 (T ) 0.0360178
2 17 IBEL WA 0.0669999 (T ) 0.0271145
3 17 BEl LD IETSEd 0.071 (T=T ) 0.0287333
4 17 BEL LDIETS RS 0.071 (T=T) 0.0287333
5 23 BELI LDIETEY 0.037 (T=T) 0.0149737
6 23 IGELl TifieheaT 0.037 (T#T ) 0.0149737
7 27 IREL W 0.0099999 (T ) 0.0040469
8 29 BEl LD IET 8 0.144 (T#T ) 0.058276
9 29 BEL LLDIETEY 0.089 (T ) 0.0360178
10 34 BELI LLOIETSEY 0.1360001 (T=T ) 0.0550385
11 34 AR LLOIETEY 0.0630001 (T ) 0.0254958
12 34 IREL W 0.0630001 (T=¥ ) 0.0254958
13 39 IGEl LD T 0.2430001 (T=% ) 0.0983408
14 39 BEL LLOIETEY 0.0770001 (7= ) 0.0311615
15 39 IEEL LLDIETEY 0.2430001 (T#¥ ) 0.0983408
16 40/25 BEL LLOIETEY 0.017 (U= 0.0068798
17 42 LRI At TfisesT || 0.0839999 (T ) 0.0339943
18 42 LR LGRS IES LY 0.252 (T#<T ) 0.101983
19 42 TR At TfiseaT || 0.0839999 (T ) 0.0339943
20 42 GAEARAl T TR 0.252 (T ) 0.101983
21 44 TR AT TR 0.001 (T ) 0.0004047
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22 44 T Tiftea 0.001 (T#T ) 0.0004047
23 44 i Tfwea || 0.1029999 (THT ) 0.0416835
T T AT S

24 19 LLDIET RS 0.035 (T#¥ ) 0.0141643
25 26 W 0.0299999 (T#¥ ) 0.0121408
26 73 DIETSEY 0.0250001 (T#¥ ) 0.0101174
27 76/155 Wi 0.0400001 (T#¥ ) 0.0161878
28 76/160 LLDIETEY 0.0400001 (T=¥ ) 0.0161878
29 77 i TftweaT || 0.0099999 (T ) 0.0040469
30 78 i TftEwe=T || 0.4000005 (THT ) 0.1618778
31 78 At TR 0.07 (T%T) 0.0283286
32 78 i TftweaT || 0.345001 (TFT) 0.1396196
33 78 At TfsesT || 0.3800003 (T#T ) 0.1537839
34 81 i Tftwe=T || 0.0400001 (TFT) 0.0161878
35 81 GIGRIETS kY 0.015 (T=¥ ) 0.0060704
36 83 At TIfiesT || 0.1850001 (T ) 0.0748685
ATie T AT HIAGLAT

37 15 LLDIETEY 0.0299999 (T#¥ ) 0.0121408
38 32 i Tftwe=T || 0.1000001 (TFT) 0.0404695
T T ATH: &S0

39 101 At TIfiesT || 0.0400001 (T#T ) 0.0161878
40 16 DIETEEY 0.1130001 (T#¥ ) 0.0457305
41 25 LLOIETEY 0.0099999 (T=¥ ) 0.0040469
42 8 LLDIETEY 0.1000001 (T#¥ ) 0.0404695
43 99/22 W 0.1700001 (T#¥ ) 0.0687981
UEEIKIE A I e )

44 13 TifieheaT 0.18 (T#Y ) 0.072845
45 13 LLOIETEY 0.02 (T%T) 0.0080939
46 23 LLDIETSEY 0.18 (T ) 0.072845
47 28 T TIftea 0.055 (T#T ) 0.0222582
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48 7 DIETSEY 0.1000001 (T#¥ ) 0.0404695
49 8 W 0.649999 (T#¥ ) 0.2630514
e T ATH: FHATC

50 51/1 GIGA IETa ks 0.055 (T#¥ ) 0.0222582
e T ATH; SHHMHST

51 23 At wifiesT || 0.0250001 (TT) 0.0101174
52 26/1 LGRS IETS kY 0.015 (T#¥ ) 0.0060704
53 26/1 1 TIfseaT || 0.0449999 (T#T ) 0.0182112
T T AT TI=T I8

54 34 LLDIETEY 0.0600001 (T=¥ ) 0.0242817
55 50 At TR 0.02 (T ) 0.0080939
56 54 A1 TftEwe || 0.0099999 (THT ) 0.0040469
57 54 I TfieheaT 0.02 (T ) 0.0080939
58 54 i Tftwe=T || 0.0400001 (TFT) 0.0161878
59 54 i TfisReaT || 0.0299999 (THT ) 0.0121408
e T ATH: 99T

60 150 W 0.0499999 (T ) 0.0202347
61 161/712 TifieheaT 0.2 (T=T ) 0.0809389
62 161/837 LD IETS RS 0.649999 (T ) 0.2630514
63 163 i TfiseaT || 0.1199999 (T ) 0.0485633
64 165 A TR 0.145 (7% ) 0.0586807
T FT ;IR

65 106/10 WY 0.5099996 (T#¥ ) 0.2063942
66 108 At TfisesT || 0.2700012 (TT) 0.1092675
67 108 i TfiseaT || 0.1399999 (T#T ) 0.0566572
68 27 e 0.16 (TFT ) 0.0647511
69 44 W 0.0800001 (T#¥ ) 0.0323756
70 45 LLOIETEY 0.1000001 (T=¥ ) 0.0404695
71 84 LLDIETSEY 0.2649999 (T#¥ ) 0.107244
72 84 LLDIET RS 0.1350001 (T#¥ ) 0.0546338
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73 D1-111 T Tiftea 0.055 (T#T ) 0.0222582
74 D1-111 i TIfseaT || 0.0099999 (T#T ) 0.0040469
75 D1-111 At TfiseaT || 0.5099996 (T ) 0.2063942
T T ATH: qAFieT

76 107 LLDIETEY 0.0940001 (=¥ ) 0.0380413
77 108/185 LD E I 0.142 (T#T ) 0.0574666
78 108/91 Wi 0.6000008 (T#¥ ) 0.2428167
79 108/95 LD ET R 0.16 (TFT ) 0.0647511
80 109 At w7 || 0.5700004 (T#) 0.2306758
81 109 i TfiseaT || 0.2299999 (T ) 0.0930797
82 109 At TifisesT || 0.2509992 (T#T ) 0.1015783
83 11 LLDIETSEY 0.2630009 (7Y ) 0.1064346
84 112 i TfsReaT || 0.0489999 (T#T ) 0.01983
85 112 At T || 0.1180001 (TH) 0.047754
86 112 I TR 0.16 (T#T) 0.0647511
87 112 At TIfiesT || 0.0620001 (T#T ) 0.0250911
88 114 I TfieheaT 0.128 (T#T) 0.0518009
89 39 LLDIETEY 0.1399999 (T#¥ ) 0.0566572
90 42 LD IETS RS 0.0990001 (7T ) 0.0400648
91 42 LLOIETEY 0.2220001 (T=T ) 0.0898422
92 57 W 0.0499999 (T#¥ ) 0.0202347
93 63 DIETEEY 0.02 (T 0.0080939
94 81 LLOIETEY 0.1340001 (T=¥ ) 0.0542291
95 93 LLDIETEY 0.0829999 (T#¥ ) 0.0335896
e T AT FOCHIeAT

96 11 LLDIETEY 0.1150001 (T=¥ ) 0.0465399
97 11 W 0.02 (T ) 0.0080939
98 121 A TR 0.021 (T%T) 0.0084986
99 17 LLDIETSEY 0.0139999 (T#¥ ) 0.0056657
100 17 DIETSEY 0.0679999 (T#¥ ) 0.0275192
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101 20 Tt 0.0459999 (T#¥ ) 0.0186159
102 20 LLDIETEY 0.0040001 (T=¥ ) 0.0016188
103 20 LLDIETEY 0.0220001 (T#¥ ) 0.0089033
104 5 LLOIETEY 0.0309999 (T#¥ ) 0.0125455
105 5 LLDIETEY 0.033 (7T ) 0.0133549
106 5 DIETSEY 0.0590001 (T#¥ ) 0.023877
107 60 LLDIETEY 0.1700001 (T=¥ ) 0.0687981
108 69 LLDIETEY 0.0240001 (T=< ) 0.0097127
109 69 LDIETEY 0.039 (7= ) 0.0157831
110 75 LLDIETEY 0.0099999 (T#¥ ) 0.0040469
111 84/18 LDIETEY 0.037 (T%T) 0.0149737
112 86 At w7 || 0.0940001 (THT) 0.0380413
113 88 1 w7 || 0.0289999 (THT ) 0.0117361
114 88 At TfiseT || 0.1219999 (THT) 0.0493727
115 88 T TTFeaT || 0.1759999 (T=T ) 0.0712262
116 88 At TIfisesT || 0.0639999 (T#T ) 0.0259004
117 89 At T || 0.1569999 (T ) 0.063537
118 89 SRR T R 0.127 (T=#T ) 0.0513962
T T ATH: FHISTURET

119 43/13 RESERE 0.105 (T=T ) 0.0424929
120 43/13 RESERE 0.09 (T=#T ) 0.0364225
121 43/13 RESRRES 0.0050001 (T=¥ ) 0.0020235
122 43/30 RESERE 0.0849999 (T#¥ ) 0.034399
123 45 GIERIET RS 0.11 (T#T) 0.0445164
124 49 At W=7 || 0.1000001 (T#T) 0.0404695
T T AT [EE

125 76/295 Tt 0.250001 (T ) 0.1011736
126 76/307 LLOIETEY 0.0299999 (T=¥ ) 0.0121408
127 76/428 LI ET S 0.07 (THT ) 0.0283286
128 77 AT TR 0.02 (T%T) 0.0080939
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129 80 RECARA] T Tiftea 0.2 (T 0.0809389
130 80 GREIR SRR IET RS 0.18 (T ) 0.072845
131 80 GREIR At e 0.07 (THT ) 0.0283286
132 83/1 GREDRAI At TfiseT || 0.0649999 (T#T ) 0.0263051
133 83/1 GAEARAI A TR 0.02 (T%T) 0.0080939
Total 6.3836506

[FT. &. RO/BBSR/11017/LA/97/2016/3A4]

g e eET, R

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st April, 2026

S.0. 1705(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH
326 in the stretch of land for Widening & Strengthening of Existing 2 Lane to 2 Lane with Paved Shoulder from Km.
205.373 to Km. 311.700 Km. in the district of KORAPUT in the state of ODISHA, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Laxmipur in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH 326 in the stretch of land
from Km. 237.7 to Km. 290.1 (Lakshmipur) in the district of KORAPUT in the state of ODISHA

|State: ODISHA ||District: KORAPUT |

SI. No. |[|Survey/Plot Number|[ Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L3 L 4 | 5 I 6 |
|Taluk: Lakshmipur |
|Village: Minapai |

I 113 ||Private lAgriculture || 0.089 (Acre )| 0.0360178)|
2 17 ||Private |Agriculture || 0.0669999 (Acre )|| 00271145
3 117 ||Private |Agriculture || 0.071 (Acre )| 0.0287333)|
l4 17 ||Private lAgriculture || 0.071 (Acre )| 0.0287333|
I5 123 ||Private lAgriculture || 0.037 (Acre )| 0.0149737|
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l6 (123 ||Private [Agriculture || 0.037 (Acre )|| 0.0149737|
17 27 ||Private llAgriculture || 0.0099999 (Acre )| 0.0040469)|
B [l29 ||Private [Agriculture || 0.144 (Acre )|| 0.058276]
l9 [l29 ||Private [Agriculture || 0.089 (Acre )|| 0.0360178)|
10 |E ||Private llAgriculture || 0.1360001 (Acre )| 0.0550385|
11 |34 ||Government  ||Agriculture || 0.0630001 (Acre )|| 0.0254958|
12 | ||Private [Agriculture || 0.0630001 (Acre )| 0.0254958)|
113 1139 ||Private |Agriculture || 0.2430001 (Acre )| 0.0983408)|
14 139 ||Private [[Agriculture || 0.0770001 (Acre )| 0.0311615|
15 1139 ||Private llAgriculture || 0.2430001 (Acre )| 0.0983408)|
16 |l4025 ||Private |Agriculture || 0.017 (Acre )| 0.0068798]|
17 42 Government I:;’iculmre 0.0839999 (Acre ) 0.0339943
18 42 Government I:;‘icul e 0.252 (Acre ) 0.101983
19 42 Government IZ"“. 0.0839999 (Acre ) 0.0339943
griculture
20 42 Government I:;’icul e 0.252 (Acre ) 0.101983
21 44 Government IZ"“. 0.001 (Acre ) 0.0004047
griculture
Non
22 44 Government Agriculture 0.001 (Acre) 0.0004047
23 44 Government Izon. 0.1029999 (Acre ) 0.0416835
griculture
|Village: Bandikar |
124 [l19 ||Private |Agriculture || 0.035 (Acre )|| 0.0141643|
125 |26 ||Private llAgriculture || 0.0299999 (Acre )| 0.0121408)|
126 73 ||Private lAgriculture || 0.0250001 (Acre )|| 0.0101174]
127 ||76/155 ||Private llAgriculture || 0.0400001 (Acre )| 0.0161878)|
28 |[76/160 ||Private llAgriculture || 0.0400001 (Acre )| 0.0161878|
Non
29 77 Government Agriculture 0.0099999 (Acre ) 0.0040469
Non
30 78 Government Agriculture 0.4000005 (Acre ) 0.1618778
31 78 Government I:;‘icul e 0.07 (Acre ) 0.0283286
32 78 Government i;ﬁcul wre 0.345001 (Acre ) 0.1396196
33 78 Government I:;‘icul e 0.3800003 (Acre ) 0.1537839
34 81 Government I:;’iculmre 0.0400001 (Acre ) 0.0161878
35 81 Government I:;‘icul e 0.015 (Acre ) 0.0060704
36 83 Government I:"“. 0.1850001 (Acre ) 0.0748685
griculture
|Village: Kanimusha |
137 15 ||Private lAgriculture || 0.0299999 (Acre )| 0.0121408)|
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Non
38 32 Government Agriculture 0.1000001 (Acre ) 0.0404695
|Village: Buruja |
39 101 Government I/\x];icul e 0.0400001 (Acre ) 0.0161878
140 ll16 ||Private lAgriculture || 0.1130001 (Acre )| 0.0457305)|
l41 |25 ||Private |Agriculture || 0.0099999 (Acre )|| 0.0040469)|
42 IS ||Private [[Agriculture || 0.1000001 (Acre )| 0.0404695|
143 [199/22 ||Private lAgriculture || 0.1700001 (Acre )| 0.0687981|
|Village: Doliamba |
l44 13 ||Private [Agriculture || 0.18 (Acre )|| 0.072845]
l45 113 ||Private lAgriculture || 0.02 (Acre )| 0.0080939)|
l46 [l23 ||Private |lAgriculture || 0.18 (Acre )|| 0.072845]
47 28 Government I:;?icul e 0.055 (Acre ) 0.0222582
l48 7 ||Private lAgriculture || 0.1000001 (Acre )| 0.0404695|
l49 IS ||Private |lAgriculture || 0.649999 (Acre )|| 0.2630514]
|Village: Kuchupar |
50 51/1 Government I:;licul e 0.055 (Acre ) 0.0222582
|Village: Uskabhata |
51 23 Government I:;licul e 0.0250001 (Acre ) 0.0101174
52 26/1 Government igzcul e 0.015 (Acre ) 0.0060704
53 26/1 Government i;ﬁcul e 0.0449999 (Acre ) 0.0182112
|Village: Podapadar |
|54 | ||Private lAgriculture || 0.0600001 (Acre )|| 0.0242817|
55 50 Government I:;’iculmre 0.02 (Acre ) 0.0080939
56 54 Government igzcul e 0.0099999 (Acre ) 0.0040469
57 54 Government I:;’iculmre 0.02 (Acre ) 0.0080939
58 54 Government Eg‘icul e 0.0400001 (Acre ) 0.0161878
59 54 Government I:;?iculmre 0.0299999 (Acre ) 0.0121408
|Village: Panchada |
60 [[150 ||Private [[Agriculture || 0.0499999 (Acre )| 0.0202347|
l61 [161/712 ||Private |Agriculture || 0.2 (Acre)|| 0.0809389)|
l62 ll161/837 ||Private lAgriculture || 0.649999 (Acre )| 0.2630514|
63 163 Government Eg‘icul e 0.1199999 (Acre ) 0.0485633
64 165 Government I:;‘icuhure 0.145 (Acre ) 0.0586807

Village: Kundara
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[65 l106/10 [Private [Agriculture || 0.5099996 (Acre )| 0.2063942]
66 108 Government 20“. 0.2700012 (Acre ) 0.1092675
griculture
67 108 Government iggcume 0.1399999 (Acre ) 0.0566572
l68 27 ||Private llAgriculture || 0.16 (Acre )| 0.0647511]
69 [l44 |Government  [|Agriculture || 0.0800001 (Acre )|| 0.0323756|
[70 |l45 ||Private [[Agriculture || 0.1000001 (Acre )| 0.0404695|
171 |84 ||Private llAgriculture || 0.2649999 (Acre )| 0.107244|
[72 |84 ||Government  ||Agriculture || 0.1350001 (Acre))|| 0.0546338)|
73 DI-111 Government I/\x];icul e 0.055 (Acre ) 0.0222582
74 DI-111 Government IZ"“. 0.0099999 (Acre ) 0.0040469
griculture
75 DI-111 Government I:;’icul e 0.5099996 (Acre ) 0.2063942
|Village: TALAKUTINGI |
76 [[107 ||Private llAgriculture || 0.0940001 (Acre )| 0.0380413]
[77 [[108/185 ||Private |Agriculture || 0.142 (Acre )|| 0.0574666|
78 l|108/91 ||Private lAgriculture || 0.6000008 (Acre )| 0.2428167|
[79 [[108/95 ||Private Agriculture || 0.16 (Acre )|| 0.0647511|
80 109 Government I:;’iculmre 0.5700004 (Acre ) 0.2306758
81 109 Government Izon. 0.2299999 (Acre ) 0.0930797
griculture
82 109 Government I:;;’iculmre 0.2509992 (Acre ) 0.1015783
83 11 ||Private llAgriculture || 0.2630009 (Acre )| 0.1064346
84 112 Government Izon. 0.0489999 (Acre ) 0.01983
griculture
85 112 Government i;ﬁcul e 0.1180001 (Acre ) 0.047754
86 112 Government igzcul e 0.16 (Acre ) 0.0647511
87 112 Government i;ﬁcul wre 0.0620001 (Acre ) 0.0250911
88 114 Government I:;‘icul e 0.128 (Acre ) 0.0518009
89 139 ||Private [[Agriculture || 0.1399999 (Acre )| 0.0566572]
90 [l42 ||Private |lAgriculture || 0.0990001 (Acre )|| 0.0400648)|
91 ll42 |Government  ||Agriculture || 0.2220001 (Acre )|| 0.0898422)|
92 [I57 ||Private [[Agriculture || 0.0499999 (Acre )| 0.0202347|
93 |l63 ||Private |Agriculture || 0.02 (Acre )| 0.0080939)|
94 |81 ||Private llAgriculture || 0.1340001 (Acre )| 0.0542291]|
95 |03 ||Private [[Agriculture || 0.0829999 (Acre )| 0.0335896|
[Village: UPARAKUTINGI |
96 11 ||Private llAgriculture || 0.1150001 (Acre )| 0.0465399)|
97 11 ||Private lAgriculture || 0.02 (Acre )| 0.0080939)|
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98 121 Government iggcume 0.021 (Acre ) 0.0084986
99 [[17 ||Private llAgriculture || 0.0139999 (Acre )|| 0.0056657|
100 [[17 ||Private [[Agriculture || 0.0679999 (Acre )| 0.0275192]
l101 120 ||Private lAgriculture || 0.0459999 (Acre )| 0.0186159)|
[102 )20 ||Private |lAgriculture || 0.0040001 (Acre )|| 0.0016188]|
[103 [l20 ||Private [[Agriculture || 0.0220001 (Acre )| 0.0089033|
1104 s ||Private llAgriculture || 0.0309999 (Acre )| 0.0125455|
[105 IIs ||Private lAgriculture || 0.033 (Acre )|| 0.0133549)|
106 IIs ||Private [[Agriculture || 0.0590001 (Acre )| 0.023877]
1107 ll60 ||Private llAgriculture || 0.1700001 (Acre )| 0.0687981|
[108 [l69 ||Private llAgriculture || 0.0240001 (Acre)|| 0.0097127|
109 [l69 ||Private |Agriculture || 0.039 (Acre )|| 0.0157831]
110 75 ||Private llAgriculture || 0.0099999 (Acre )| 0.0040469)|
111 |[84/18 ||Private lAgriculture || 0.037 (Acre )|| 0.0149737|
112 86 Government I:;’icul e 0.0940001 (Acre ) 0.0380413
113 88 Government IZ"“. 0.0289999 (Acre ) 0.0117361
griculture
114 88 Government I,;];licul e 0.1219999 (Acre ) 0.0493727
115 88 Government IZ"“. 0.1759999 (Acre ) 0.0712262
griculture
116 88 Government Izon. 0.0639999 (Acre ) 0.0259004
griculture
117 89 Government i;ﬁcul e 0.1569999 (Acre ) 0.063537
118 89 Government igzcul e 0.127 (Acre ) 0.0513962
[Village: KOTARAKANA |
119 |l43/13 ||Private ||[Residential || 0.105 (Acre )| 0.0424929)|
[120 [l43/13 ||Private |Residential || 0.09 (Acre )|| 0.0364225|
21 |a3/13 |[Private |Residential ]| 0.0050001 (Acre )| 0.0020233]
[122 1143730 ||Private |IResidential || 0.0849999 (Acre )| 0.034399)|
123 45 Government I:;‘icul e 0.11 (Acre) 0.0445164
124 49 Government i;ﬁcul wre 0.1000001 (Acre ) 0.0404695
[Village: GUADAGUDA |
[125 |[76/295 ||Private [[Agriculture || 0.250001 (Acre )| 0.1011736|
126 |[761307 ||Private |lAgriculture || 0.0299999 (Acre )|| 0.0121408|
[127 ||76/428 ||Private llAgriculture || 0.07 (Acre )| 0.0283286)|
128 77 Government i;ﬁcul wre 0.02 (Acre ) 0.0080939
129 80 Government igﬁwl e 0.2 (Acre) 0.0809389
130 80 Government igr"iwl e 0.18 (Acre ) 0.072845
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Non
131 80 Government Agriculture 0.07 (Acre) 0.0283286
132 83/1 Government 20“. 0.0649999 (Acre ) 0.0263051
griculture
133 83/1 Government || O™ 0.02 (Acre ) 0.0080939
Agriculture ’ ’
Total|| 6.3836506|

[F. No. RO/BBSR/11017/LA/97/2016/3A4]
SHAIKH AMINKHAN, Director
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